HIGH COURT OF JAMMU AND KASHMIR AT JAMMU

ORDER

N-o. 1293 )N(ﬂ Dated : 2N — 0L~ U] ,)

All the Officers/officials of the High Court Main Wing, Jammu are
directed to attend the office on 23-02-2019 (Saturday) in connection with
furnishi[\g of information regarding approximate volume of the
Administrative Record ”Scannfng and Digitization of Administrative

Record of the High Court Main Wing” to the Office of Central Project

Coordinator, e-Courts, High Court of Jammu and Kashmir, Jammu.

By order; 9
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(Mohammad Yasin Bquh)l
Joint Registrar (Adm.)

5 by 5y. (OS} /NG Dated 22—0h-~>rg

to:
Principal Secretary to Hon’ble the Chief Justice, High Court ofJ&K, Jammu
Registrar Vigilance,.High Court of J&K, Jammu

)
P
3. Joint Registrar (Infrastructure)

4. Chief Accounts Officer, High Court Main wing, Jammu
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No:
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Deputy Registrar (Adm.)/Deputy Registrar (Accounts)
Assistant Registrar (Adm.)/Infrastructure/L.P Section
...for information & compliance
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Jomt Registrar (Adm.) }-



